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I direct the General 

Nanage r, . .Ra ily Re sponde nt NO • 1) 

to dispose of the repsentation of the 

applicant within three weeks from the 

date of receipt of this order. If the 

request of the applicant is not going 

to be allowed, dequate reasons shall b 

given. 

Vith these obseations and 

directions the application is disposed 

of. 
Hand over a copy of the order to 

the jtitioner's counsel. 
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